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in something like a rocket we may
‘be able to go one fine morning for
breakfast to the stars or the moon.
It may have such potentialities. Peo-
ple would have laughed in the middle
ages if somebody told them about
aeroplanes, X-rays, about telephones
and wireless and so on. So, today it
‘is quite possible we may laugh in our
ignorance at the great possibilities.
JAs I said at the very beginning it is
wery necessary for us to forget for a
-while the bomb that smashed Hirb-
shima or the bydrogen bomb that has
destroyed some millions of fish in
the Pacific’ Ocean. It is this bemb as-
pect that is warping our attitude and
Dlinding us to the great possibilities
of utilisation of atomic energy Ifor
Ppeaceful purposes.

There is only one solution for it.
As our Prime Minister said the other
day, there should be a ban on the
‘hydrogen and other bombs. There
should be mnot only a temporary
stoppage, but a complete ban so that
human attention may be diverted
4anore and more to the peaceful uses
of atomic energy. We are certainly
©on the dawn of a great era and I
would earnestly endorse the sugges-
tion made here this morning that this
Tnatter should be dealt with on an
dnternational level. The gquantity of
wranium is so very limited that once
wou leave it to the nations to exploit
it as they like, there is the great dan-
=£er of it being utilized for the pro-
«duction of destructive weapons which
will destroy human civilisation. Once
wyou bring the whole of this raw
-material into an international pool,
-then it will be used for the best pur-
poses for which human nature is will-
ing to adopt it, and the new era of
Tuman civilisation would have dawn-
.ed. I would therefore, most earn-
-estly endorse the suggestion that
there should be an international
pooling, international control, of this
atomic energy, that there should be
a complete ban on all atomic weapons
-of destruction. .I do hope our Govern-
‘ment will do their very best towards
the achievement of this object.
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Shri Jawaharlal Nehru: I am
glad of this discussion and grateful
to Shri Meghnad Saha for having in-
itiated it, though I feel that he has
perhaps done less than justice to the
work done so far by our Atomic En-
ergy Commission. —

Of Course, it is quite possible and
it may be perfectly justified to say
that the work may have been, ought
to have been bigger, vaster, speediér.
That can always be said about any
work that we undertake, but gquite
a large number of fairly competent
critics, not very friendly critics either,
from abroad have testified to the
very considerable work done by our
Atomic Energy Commission and have
indicated that India has laid the basis
for fairly rapid advance in the future.

Naturally, our pace and rate of
work is determined by so many fac-
tors. Shri Meghnad Saha mentioned
that the United States of America
spend one thousand crores of, pre-
sumably, rupees a year on this, that
the United Kingdom spends a hundred
crores and other countries spend less.
Well, it is perfectly true that our
average rate of expenditure as exists
is Rs. 1 crore. Now, it is possible, of
course, to increase the sum and also
increase the other thing, facilities for
doing this work. That is a matter of
right priorities and giving more im-
portance to some aspects. For my
part, I should like to increase wvery
rapidly to the very full the geologi-
cal and like surveys of India. Of
course, we have got a geological sur-
vey but not that type of geological
and mineral survey and other survey
which would require hundreds and
hundreds of people, competent peo-
ple, to do it. I confess that I am not
satisfied at the rate at which we do
these things. Anyhow, I would sub-
mit that we have made progress even
comparatively speaking—leaving for
the moment some half a dozen big
nations of the world who have far
greater resources and who started
much earlier than us. Right at the
beginning, may I say that I welcome
Dr. Saha's suggestion that specialists
in this field, that selected scientists
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who are interested directly or even
indirectly in this work, should meet
together and gather at a conference
or a symposium,—whatever you like
to call it—to discuss this matter and
to make suggestions as to how to
make greater progress and what new
lines to take up? I entirely agree
with him that it is a very desirable
step to take. But when Dr. Saha goes
on to say that this meeting of scien-
tists should take place to draft a rep-
ly to President Eisenhower, 1 was
amazed,—to draft a reply to the
speech of President Eisenhower de-
livered before the United Nations, a
speech which is worthy of our respect
and careful attention. But for a num-
ber of scientists to sit down and
draft a reply to President Eisenhow-
er does appear to me somewhat as-
tounding.

) Shri Meghnad Saha: I meant this:
it is to advise our Government in
drafting a reply.

Shri Jawaharlal Nehru: It comes to
the same thing. First of all, I do not
quite see why even the Government
of India should sit down to draft and
send a reply to the speech delivered
by the President of the United States
to the United Nations. I am not
aware of any other Government
having drafted a reply and sent it.
President Eisenhower’s speech was, if
I may say so with all respect, a fine
speech, with generous sentiments
and with a propesal which deserves
our attention. But the proposal was
a vague proposal; it is a vague indica-
tion of which way one should look;
not exactly a specific proposal. If you
want to know what proposals there
are, go to the Disarmament Confer-
ence or to the Commission dealing
with atomic energy matters. You can
see there the proposals of the differ-
ent countries, and then you ecan
consider them. Anyhow, I am glad
of this discussion and I would like
this discussion, as far as possible, to
be “separated from the purely politi-
cal aspects. I know it is difficult to
do that. Hon. Members opposite and
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those on this side talked about ban-
ning these weapons. Well, we feel
that we should ban or control all
these terrible weapons. But it is not
quite clear to me how our sentiments
in this matter are going to result in
that ban, or how a strong speech in
this House can result in banning
them. Ultimately, sometime or other,
they will have to be controlled, if not
put an end to, Well, from a good
deal of what we know of this world,.
if one is all the time  talking about
banning this, who is to bell the cat?
It might have been possible if there
had been no conflict or collision in
this respect—each afraid of the other.
Nobody is going to be tontrolled till
he is quite certain That the other is
controlled; and nobody is going to be
certain till there is much more confi-
dence in each other than there is at
present. Each will think: ‘oh, there is
some public protestation; secretly, this
will not be given effect to.” I am not
going into that matter. As I said, it
it obviously necessary to control
these weapons. But how to control
them? How to ban them? That Iis
again another matter of great diffi-
culty. It is all very well to say, con-
trol or ban them. Who is to ban
them? Who is to control them? Inter-
national law, as is well known, is:
rather a feeble instrument even yet.
So, let us discuss this question apart
from its political aspect although it
is intimately tied up with it. One
cannot dissociate it; nevertheless, let
us consider it apart from politics.

Further., in this twentieth century,
in the last generation or two, we
have come up against certain explo-
rations of the remotest frontiers of
human knowledge and they are lead-—
ing us to all manner of strange dis-
coveries and strange consequences.
Max Planck’s quantum theory and,
later on, Albert Einstein’s theory of
relativity, changed the whole concep-
tion of the universe. Most people may
not realise it even now though they
changed the whole conception of the
universe and the world. All other
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things followed. The atom bomb
struck us because of the tremendous
power to kill. Vast changes in human
conception had taken place as my
friend Mr. K. D. Malaviya suggested.
This only came on the scene in 19389
when some German scientist did
something, split the atom or what-
ever they say rather crudely. Soon
after, the Americans did it. In Ameri-
ca, it was in fact a migrant scientist
who did it and in 1942 something else
happened and a chain of reactions
was established by Italian scientists.
By August 1945, Hiroshima fell, as
the result of the work from 1939 fo
1943.

Since then, of course tremendous
progress has been made in this and
the world has been struck by it
because it is a terrible thing. Now,
therefore, the human mind and hu-
man efforts are unleashing tremend-
ous powers without quite knowing
how to control them. You will not
control these by a mere demand to
ban this or to ban that. Nobody can
really control the human mind from
going on unleashing new things; they
will go on doing that. How to ap-
proach this problem of control which
is of wvital consegence is one of the
political problems of the day. Behind
that lies some measure of lessening
the tension in the world, some mea-
sure of confidence in each other by
the great nations, some agreement to
live and let live and not to try to
destroy others, to allow each country
to live its own life. Unless that ap-
proach is made, the only other ap-
proach is of conflict and if the idea
of confliet is in the minds of nations,
then the atom bomb will undoubtedly
remain; it doesn’t matter your going
on talking about banning it or net.

Now, let us consider these possible
issues. It is perfectly clear that ato-
mic energy can be used for peaceful
purposes, to the tremendous advan-
tage of humanity. Probably, it may
take some years, may be five years or
may be ten years, but not too long,
before it can be used more or less
economically. I should like the House
to remember one thing. The use of
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atomic energy for peaceful purposes
is far more important for a country’
like India, that is to say, in a country
whose power resources are limited,.
than for a country like France, an in-
dustrially advanced country. Take-
the United States of America, which.
has already tremendous power re-
sources in other ways. It is not so
much for them to hawve an additional
source of power like atomic energy.
No doubt they can use it; it is not so-
important. It is important for a.
power-starved or a power-hungryL
country like India or like most of’
the other countries in Asia and Afri-
ca. I say that because it may be to.
the advantage of the countries whao
have adequate power resources to re--
strain and restrict the use of atomic-
energy because they do not want
that power. It would be to the dis-
advantage of a country like India if.
that is restricted or stopped. It is a.
very important factor to remember
from the point of view of this so-
called international control. It is pro-
bably loose talk, this talk of control
Who is to control it internationally?
Who are the international nations-
who are going to control it?’ One-
may say, the United Nations. Obvi-
ously, there is no other organisation:
approaching the United Nations in its
international scope. And yet, the
House knows, the United Nations
even now does not include in its
scope even the big nations of the:
world. Some of the biggest are kept i
out of its scope. The United Nations:
can only control itself. It cannot con--
trol any mnation which is not in it,
which it refuses to admit and with:
which it would not have anything to-
do, so that the result will be that -you
control a great part of the world. but
still there is a part of the world
which is not controlled by it. That
part, over which . there is no control,
makes all the mischief. You do not.
control it; it is not, in fact, recogni-
sed by you; you treat it as if it did-
not exist. It will go its own way and
upset the apple-cart. Therefore, the-
question of international control be-
comes difficult. Reference has beemn:
made in President Eisenhower's:
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:speech to this international control. We
all agree with the proposition that if
it can be so organised, there should
be proper international control and
proper use made of the stock of fis-
.sile materials, so that all countries
can. use them for research work or
for proper purposes. Well and good.
But how is this to be done? There
the difficulty comes in, President Eisen-
hower refers to some agency of the
United Nations. That organisation
appears reasonable, but then, let us
g0 back and see what the actual pro-
posals are before us in regard the n}o-
.mic energy of wvarious countries.
“These are the latest proposals,
.at the ©beginning of this year,
of the United States:
“An international control agency
.shall be set up by the United Nations.
It shall hereafter be an independent
‘body outside the control of the Sec-
-urity Council and of the United
Nations.” The TUnited Nations is
.merely supposed to set it up and wash
its hands away. It becomes an inde-
pendent organisation. So it is a very
important matter as to what an in-
.dependent organisation is. This orga-
nisation will, of course, have an un-
limited right of inspection. Agreed.
“It shall have the right to maintain
its own guards on the territory of
any foreign State, licenced to engage
in any of the processes of the pro-
duction of or research in atomic en-
ergy.” It becomes a super-State ato-
-mic energy body, maintaining its own
guards, armies or small armies, or
whatever you like. Then again, *“it
.shall own and control”—mark these
words—*“the raw materials mined,
‘the plants in which the ore is pro-
«essed, and all plants which deal with
‘production of atomic energy where-
~+ver they may be situated in any
<country of the world.” This is a very
far-reaching provision, namely, that
all our raw materials and our mines
are owned and controlled by that in-
«dependent body, which is even inde-
‘pendent of the United Nations after
it is created. It means tremendous
Ppower being concentrated in the
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hands of a select body. “It shall de-
cide if, when and where and to
what extent the wvarious processes
may be carried out and in which
parts of the world atomic energy
plants may be established”—and
there are limitations also—“and it
shall have authority to issue or with-
hold licences from countries, institu-
tions or enterprises engaged in any
activities relating to the production
of atomic energy,” and so on.

I read to you some of them and
there are one or two others also. This
tremendous and vast power is being
given to a body which is even inde-
pendent of the United Nations, which
has sponsored it or started it. Who
will be in this body? That is an im-
portant factor. Either you make the
body as big as the United Nations
with all the countries represented, or
it will be some relatively small body,
inevitably with the Great Powers sit-
ting in it, and lording over it, and 1
say with all respect to them that they
will have a grip of all the atomic
energy areas and raw materials in
every country. Now, in a country
like India is it a desirable prospect?

Some Hon. Members: No.

Shri Jawaharlal Nehru: When hon.
Members talk so much of interna-
tional control, let us understand, with-
out using vague phrases and langu-
age, what it means. There should be
international control and inspection,
but it is not such an easy matter as
it seems. Certainly, we would be en-
titled to object to any kind of con-
trol which is not exercised to our
advantage. We are prepared in tnis,
as in any other matter, even to limut,
in eommon with other countries, our
independence of action for the com-
mon good of the world we are pre-
pared to do that, provided we are
assured that is for the common good
of the world and not exercised in a
partial way, mnot dominated over
by certain countries, however good
their motives might be. These are
the difficulties that arise in this mat-
ter.
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In President Eisenhower’s speech
these details are not gone into, but
he says that what he calls “normal
uranium” should be controlled. I
.could have understood even control
-of fissile materials. But President
Eisenhower refers to “normal urani-
um”. It is not clear what he means
by “normal uranium”. Presumably he
Tneans uranium ores. So, again we
get back to the raw materials. So
that, there is this difficulty. We want
international control of this; we want
fair use of it for peaceful purposes.
“This is common ground, not a matter
for argument. But when we come to
how it is to be done, we immediately
.get into difficulties. I submit it would
not be right to agree to any plan
which hands over even our raw
materials and mines, etc., to any
<external authority. I would again
beg the House to remember this
major fact that atomic energy for
peaceful purposes is far more im-
portant to the under-developed
<countries of the world than to the
developed ones. And, if the develop-
«d countries have all the powers they
may well stop the use of atomic en-
ergy everywhere, including in themwr
own countries, because they do not
need it so much, and we suffer.

We welcome the entire approach of
President Eisenhower in this matter.
Since he delivered his speech this ques-
tion has been discussed by represen-
tatives of other Great Powers chiefly
concerned, and if they find out any
suitable method for creating this inter-
national pool, we will be very happy,
—subject to what I have said, to share
with, and give what we can to it.

Dr. Saha drew a rather dismal
picture of our pitiable state in  this
matter. He referred to our coal supp-
lies running out. Now, my own infor-
mation, derived from our best geolo-
gists is contrary to what Dr. Saha
said. I believe there is a dispute
between Dr. Salhha and our geologists,
but with all my respect for him, I
would take our geologists’ word in
this matter. Dr. Saha is an eminent
physicist, but our geologists are expec-
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ted to knew more about coal than Dr.
Saha.

Here I may say what our geologists’
estimate of our coal reserve is.

Total reserves of coal in the
Indian rock-formations, wupto
a depth of 2,000 feet—
60,000 million tons.

Total reserves of available coal,
of all grades, which are
considered workable by pre-
sent methods—20,000 million
tons.

Reserves of first grade coal, work-

- able—5,000 million tons.

Reserves of coking coal suitable
for metallurgical use—
1,750 to 2,000 million tons.

Present-day annual consum:ption
of coal in India, of all grades
—35 million tons. -~

Annual consumption of metallur-
gical grade coal (coking coal
used both for metallurgical
and non-metallurgical pur-
poses)—About 8 to 12 million
tons.

Consumption of coking coal pur-
ely for metallurgical purposes
—About 3 million tons.

As is well known we are wasting our
best coal by using it in our railways,
where it is not necessary. - Attempts
are being made in our railways not to
use our best coal. Consumption of
coking coal purely for metallurgical
purposes is about 3 million tons, while
our annual consumption of metallur-
gical grade coal both for metal-
lurgical and non-metallurgical pur-
poses is about 8 to 12 million tons,
This is chiefly because our railways
and some of our factories use this
high grade coal, because it is easily
available. We should curb this down,
because our best coal should not be
wasted in this way, while other coal
is available.

Recent experiments conducted in
India by the Fuel Research Institute
and private industrial concerns, like
Tatas go to show that our second-
grade coal is capable of improvement
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to first-grade by coal-washing and
blending methods. Large scale trials
for (I regret I do not wholly under-
stand the meaning of the word which
1 am going to read) “beneficiation”—
making it better, I suppose—of low-
grade coal give promise that India’s
coal resources will prove adequate for
all her present as well as future needs.

According to the above summary,
assuming that correct methods of mi-
ning are employed and waste is
eliminated, we have reserves of 2,000
million tons of high-grade and coking
coal which should last (if the consump-
tion were restricted to use in iron
and steel and other metal manufactur-
ing industries alone) for a period of
about 650 years. But India is using
coking coal today for ordinary fur-
nace and railway purposes, for dome-
stic fuel, and some industrial uses to
the extent of about ten to twelve
million tons per annum. At this rate
the life of coking coal reserves will be
reduced to 160 years only.

The position, however, is different
in respect of non-coking coal of food
and medium quality, the supply of
which is such as would last for
several hundred years, allowing the
present rate of consumption plus a
progressively increasing rate for
future indpstrial expansion.

Of course, India’s resources in coal
are much less thran those of the United
L%;ﬁror the U. S. S. R.

hri Meghnad Saha: May I inter-
rupt? If our industrial power is
increased ten times, its life time
would be 650 divided by 10 which
is 65 years. It is a very dismal pros-
pect. -

Shri Jawaharlal Nehru: The hon.
Member is thinking of metallurgical
coal. The other coal, even if the indu-
strial capacity is increased tremen-
dously, is enough to last for several
bundred years.

Dr. Saha put a question, directly
or indirectly, as to whether we have
the necessary scientific personnel or
requisite competence to get up a nuc-
lear reactor. He mentioned that five
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years ago, we had stated that it would.
be set up. He is perfectly justified in.
pointing out that it has not been set
up. It is true there has been delay.
It was delayed due to certain factors—

factors outside our control. We are:
sett_ing it up. We have obviously to
get some equipment from abroad.

We have to get heavy water which we.
do not produce yet. It was a little
difficult to get this heavy water but
I believe things are in good shape
about, the starting of this moderate:
size reactor.

As for our scientific personnel, we
cannot compare ourselves with the
great countries but leaving out some
of the big countries, we are supposed
to be rather good in our scientific
personnel even now. We can put up
a reactor even if fissile materials are
not available from the common pool
as President Eisenhower has indi-
cated. It is not that we are entirely
depending upon some common pool.
Even if some help may not be forth-
coming, even if the fissile materials.
and the modulators do not become
readily available, I think we can do
it We have sent several teams.
abroad and people are being trained.
both in India and abroad for this
purpose. I think we are justified in.
assuming that this would produce:-
results very soon.

The Atomic Energy Commission has
also a small team whiclr is gaining
experience in the use of radio-active
isotopes which will become available
when the reactor starts functioning,
for biological and other research and
for medical treatment.

Now, the main purpose in putting
up the reactor is to acquire the neces-
sary technical experience which will
help us later on to put up power
plants for peaceful purposes. There-
fore, some of the workers are engaged.
in gaining experience in some of the
technical processes like heat trans-
fer which will be needed at some later
stages. The reactor will also help us
to produce some of the radio-active iso-
topes. At present radio-active iso-
topes are used in biological research
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for study of metabolism of wvarious
.elements. For medical treatment
_radio-active isotopes and special radio-
.active iodine are used. These are much
-weaker in intensity of radiation and
«can be easily controlled. But they
‘have a short life. Their effect dis-
.appears soon after. It is also used for
:metallurgical purposes, to follow the
progress of certain reactions. All of
‘these can be purchased from abroad
«even now for peaceful purposes, but
they are so short-lived that even in
‘the course of transit they lose some
:activity. It is obviously more advan-
‘tageous to produce them here. We
have got, of course, a major Division
.dealing with prospecting for ores and
raw materials. Two new Divisions
‘have been started, a Medical and
"Health Division which deals with the
-protection of workers against the
effects of radiation and with research
:and associated problems, and a Bio-
Jogy Division which conducts investi-
:gations on the biological effects of
:radiation.

Now, hon. Members have mention-
«2d something about our sending some
part of the monazite sands or some-
‘thing else abroad. We have sent them
abroad, a little of them. Some five or
six years ago they were sent abroad
‘without limit; anybody could come
and take shiploads of them. We stop-
ped that. I believe even now there is
some theft going on occasionally from
‘the coast. We iry to stop that by
posting guards and in other ways.
But we have not considered the ques-
tion of monazite as a money-making
proposition, although it is a money
wnaking thing. But we used it always
4o give it in exchange for something
+hat we lack for atomic energy
development. For naturally we lack
-things. Naturally, we want something
‘which we can get easily from other
countries. So that, we use it as a
valuable exchange material. We are
‘in some contact with some {foreign

Atomic Energy Commissions, notably-

France and England. chliefly these
two countries. I think it first started
with the French Atomic Energy
«<ommission, and later England. I do
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not say intimate contact, but we do
help each other. We have therefore
supplied them. We have occasionally
supplied some things to the United
States of America, to some other
countries too—I do not know at the
present moment, I have not got the
list here. But generally speaking,
what we have supplied is relatively
small in quantity. As a matter of fact
we do not want to supply these sands
as far as possible. We now supply the
processed material. We have put up
a factory in Travancore-Cochin for
processing that material, and it is
much more advantageous for us to
supply the processed material than
the sands. At Trombay near Bombay
we are also putting up a factory. A
good deal of work is being done in
these matters.

Dr. Meghnad Saha said that there
should be no secrecy. 1 entirely agree
with him and so far as we are con-
cerned, we want no secrecy. Our
difficulty has been that when we deal
with another country, whether it is
France or England, when they give
us any process or any information,
they insist on secrecy for their part
and we have to agree because it is
their custom. We have to take some-
thing from them; we cannot get it
otherwise; we have to give that as-
surance. Therefore, we have to keep
that assurance. Otherwise, so far as
we are concerned, there is no seécrecy.
It is obvious that in this matter, we
are in the first stages of atomic energy
work and not so advanced as the
Soviet Union or America or England.
So, we have really nothing to hide so
far as we are concerned.

Dr. Meghnad Saha suggested that
our Atomic Energy Act came in the
way and so it should be scrapped. We
have no objection to scrapping it or
what is more probably desirable,
amending it if necessary. We may
come to this House for amending the
Act. Let us consider the matter right
from the beginning. We are perfectly
agreeable to consulting or having a
conference of eminent scientists and
discussing these matters with them.
If they make any suggestions for the
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improvement of the Act or for the
improvement of the work, we shall
certainly accept and adopt them.
Even now, as a matter of fact, within
the compass of this Act, we are try-
ing to improve and expand our work.
I might mention that in some way we
ourselves have felt that perhaps the
Act is not quite adequate and slightly
comes in the way occasionally. But,
thre difficulty is of adding to the legis-
lation that will come up this session
or the next session. Finally we
decided not to trouble Parliament at
this stage till we are forced to do it
and to try to expand our work within
the scope of the Act, if we can, to
some extent. I c¢an promise this
House and Dr. Meghnad Saha that we
shall gladly pay every respect and
attention to all the suggestions that
are made individually or jointly.

Shri N. Sreekantan Nair (Quilon
cum Mavelikkara): My first com-
plaint about the Atomic Energy Com-
mission is that it has indulged in tall
talk immoderately. Secondly, it is
more or less controlled by the Tatas,
and it has functioned more in the
interests of the Tatas than in the
interests of the nation,

As regards the first peoint, you have
heard how the Commission had made
a claim that in five years, they would
be able to utilise the atomic energy.
That has not materialised. Very
recently, a very important member of
the Commission went to Japan and
made a very sonorous and spurious
claim that within three years, we
may be utilising atomie energy for
peaceful purposes. When the setting
up of a nuclear reactor remains only
a cherished objective, which cannot
be immediately realised, I do not
know how we could utilise it.

Then, there is the question of
secrecy to which Shri Meghnad Saha
referred and which was also referred
to by the Prime Minister. That
secrecy s standing in the way of
scientists and people interested in
this, co-operating with the Atomic
Energy Commission. f I may say S0,

10 MAY 1954

Atomic Energy 7046

this secrecy is intended to screen the
inefficiency, waste and perhaps the
shady transactions of the Atomic
Energy Commission. In my speech on
the Budget Demands for 1951-52, I
pointed out that the Union Govern-
ment is robbing the Travancore~
Cochin State of their legitimate
share in the price of monazite. The
Union Government was paying only
£25 per ton whereas the world
market price was ten times higher.
We would not have minded it so-
much if it really benefited the Union
Government. As a matter of fact, the-
Central Government is handing it
over to the Tatas at £120 per ton
and the Tatas go off with a lion’s
share of the profits. So, they are rob--
bing Paul to pay Peter. That is why
we object to it. It is the Tatas, natu-
rally, with their agents in all the key
positions in the Government of India
that benefit by these transactions. I
am one who does not object to mona-
zite being processed because T come
from that district where it is refined.
My workers. my unions are interested
in it, and I do want that it should
be reflned and it should be sent out
as far as possible in the interests of
the nation. It must be sent directily
by the Government so that whatever
beneflt we get must go to the countrv
and not to private agencies.

1 p.M.

The hon. Prime Minister referred to-
the factory in Alwaye. It is more-
than a hundred miles away from
Chavara, and 200 miles away from
Manavalakurichi. Even in Alwaye,
the processing done is very insigni-
ficant. Then, we have got a duplicat--
ing process. New factories are set up-
in Bombay, and the most important.
processing work is done there. This
duplication of processing, and multi-
plication of factories result in waste..
The raw material is transported from:
one place to another, and from there
to’ a third place. All this costs us:
very heavily and for no purpose at
all. And the material processed in all
this is so little that even with the-
amount of monazite exported, the



